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wbicb rural student. bl'o to (aco ,reat io .. 
coDvenience and they have &0 80 to tbe city 
wbich tlkel a lot of time; and 

(b) whetber Government propo.c to 
make arranlementl for opeu;nl Dew coJle,c' 
for these areas ? 

THB MINISTBR OF EDUCATION 
(SURI K C. PANT): <a> AccordlD& to the 
informallon (urDished by tbe Delhi Univer· 
sity. thet" IS no Collcge in the VICinity of 
tbese villalel, Students from tbe .. e areas at 
prelcnt join the RajdhaD\ ColltlC, tho 
Sblvajl CoUtle, the S P Mukherjee CoU~ge 
for Women and the SwamI Shradhanand 
College, which ale nearer to these \IHdgel. 

(b) There is at pre~eDt no propo')al to 
open now Colleges t.lpeclficaUy f\)r these 
areas. 

[ Eng 11$11] 

Electrification of \- ijayawad~l ~e" 
Delhi Rail Line 

481. SHRI V. SOBHA~ADREE-
SWARA RAO : Will the MIDI~'er of RAIL· 
WAYS be pleased to state: 

(a) The amount allocated In tbe Sc ventb 
PJ.Q for eleclrlfjc~tlon of V,juyawad,,·New 
Delb. hoe aDd tbe amount earmaked for 
1985.8(i; and 

(b) by what lime thiS line IS expected 
to be electrified 1 

THE MINISTER OF RAILWAYS lSt.tRI 
BANSI LAL) : (a) Amount required 10 7th 

Plan RI. 276.46 cro(cs 

Amount earmc&rked 
ID 1985·86 

As 51.16 crores 

Singda Dam Project in Manipur 

412 SHRI N. TOMBI SINGH: Will 
tbe Minister of IRRIOATION AND POWER 
be pled.sed to state : 

(el) wbether the G .lVer ntPcnt are aware 
tbu tbe SIDlda Dam Pf\)Jcct ill M.nlPur 
could not make any hecldway durina ,be last 
three years because of labour troubles IDllde 

tbe NPCC whicb is inch.rle or the coni-
tructlon; 

(b) wberber the Government of MaDipur 
had taken up the maltrr "'lth the Centre· , I" 

and 

(c) if so tbe details tbereof ? 

THE \1JNISTER OF STATE IN 1 HE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) . (a) The progress of work at tbe 
Siolda dum project had been adversely af. 
fected durlDS the Jast .b,ee years malDJy OD 
account of Inadequacy of funds. tbe time 
taken In negotiations for rtvisioD of rates 
and the delay In fioali.arion of deSigns and 
draWings There wrre only some minor 
labour problems dutlng the Jalt 3 yean 
WhiCh, bowcver. dId not af(cct tbe prollres. 
of work at the ProJect. 

(b) and (c) The Government of Manipur 
had at no staae durIn, the Jast tbree years 
taken up with the Central Government tbe 
que~f 'on of labour troubles IOside tbe NPCC 
Impendmg tbe progresl of tbis Proje l t 

[Trail.' !al/o,,] 

Rural Electrificatron 1ft Bihar 

483 SHRI PRAKASH CHANDRA: 
Will the Mtntstcr of IRRIGATION AND 
POWER be plcased to state: 

(a) tbe number of schemes received for 
apr"roval from B,har by 'he Rural Elcctnfi-
calion Corporal ion during 1984·85; 

(b) lhe number of schemes, qpt of 
them, approved 10 far and of those stili 

• pendlDI; and 

(C) the tlDle by which fhe remamlng 
scheme. would be approved apd the number 
of v.\1ages '4"ely to be ~'tctrified undcr tbese 
scbemes? 

1 HE MINISTER OF STATE IN tHE 
DEPARTMENT OF POWER (SHRI ARUN 
NEH R U ): (a) ) 64 schemes were received 
by the Rural Electrification Corporation 
(REe) from Bibar durin, 1984·8S. 

(h) 91 schemel bave been approvcd so 
far t 1.16 schemes were lejeclcJ/lef:rred bac~ 
(0 tbe State ElectricIty Board and 27 scbemes 
arc pendlDJ With the REC. 
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(c) The pendiol 27 schemes, wbich en-
vislle electrification of lome 1200 villases, 
are expected to be considered for sanction 
durin. tbe current financial y,.ar, lceepinl in 
view tbe availability of (undl. 

[English] 

Irrigation Potentia 1 lying r nutillsed 

484. SHRIMATI KISHORJ SINHA 
Will the Minister of IRRIGATION AND 
POWER be pleased to state = 

(8) whether as such as five millIon bec. 
tares of irrigation potential is lying unuti-
lised, as reported in tbe Economic Times 
issue dated July S, 1985: 

(b) if so, what steps are being taken 
to utilised tbis resource; and 

(c) whether Government will consider 
impaling penalties on potential ulers who 
refuse to utilise irrigation provided at their 
door steps? 

THE MINISfER OF IRRIGATION 
AND POWER (SHR) B. SH 4\NKARA-
NAN D) : (a) and (b) About 5 million ba. 
of irriaatioD potentIal is lying unutilised by 
the end of the Sixth Plan period and the 
'olJowing measures, among others, have 
been takcn to remedy the situati 00; 

i) A CCDually Sponsored Command 
Area Development Programme bas 
bcen takcD up for an intcarated deve-
lopment wbicb includes CODltruction 
of field channels and field drains. 
land levellinl and land Ihapiog. intro-
ductioo of "arabandi, promoting 
conjunctive ulle of surface and arouod 
water, ofaanisiol the supply of inputs 
and credit facilities, etc. 

(ii) CODstruction of water courses from 
40 ba. block outlets to S to 8 ba. 
block outlets in on·aoiDS projects 
and inclusion of limilar provision for 
completed projects in modernisation 
schemel. 

(iii) Modernisation of completed irriaa 
lion Iystems, as neces_ary_ in a pha_ed 
manner. 

(c) Irriaation ~tiD8 a State subject, it 
is ror tbe Slate Governm~nts to consider 
the necessary steps in this regard. 

[Trans/atioll j 

Power Project along Cbambel River 

485. SHRI KAMMODILAL JATAV : 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether Governmcnt have 801 
proposal to construct any power project 
along tbe fast flowmg CbambaJ liver in 
Madhya Pradesh; 

(b) wbe\ber Government propose to 
construct some Power Projects to cnsure 
intensjve developmcnt around Morena; and 

(c) if so, by wbat time aDd wbat will 
be the main features tbereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI AIt.UN 
NEHR U) : (a) to (c) At present 3 hydro-
electric schemes namely Gandhi Salar 
(Sx23 MW); Rana Pcatap Salar (4X43MW) 
and Jawabar Sagar (3 x 33 M W) on the 
Cbambal river are already under operation 
In addition, a project proposal for Cbambal 
Riabl Bank Main Canal (3+0.31 MW) 
in Merena District of Madbya Pradesh has 
recently bcen sanctioned by tbe Planninl 
CommissioD. Tbe construction period or 
the project is 1 years and on completioD it 
will afford an annual energy leneration or 
S Gwh. 

[English) 

Cootu inrrisat ion 

48 _ DR. G. VIJAYA RAMA RAO 
Will the Minister of SHIPPING AND 
TRANSPOR T be pleased to slate: 

(a) whether Government bave riDaliled 
. and implemt'ntcd containeri •• tioD for ships 

after examining its full impact 'is-a-vis 
work habits, work attitudes of our em-
ployees; 

(b) whether this would improve our 
productivity iD relation to the hilla CO.tl 
Illvolved; 




